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THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE AND
CIVIL SUPPLIES AND COOPERA-
TION (SHRI KRISHNA KUMAR
GOYAL): I beg to lay on the Table: —

(1) A copy of the Annual Report
(Hindi and English versions) of the
Trade Development Authority, New
Dethi, for the year 1076-77 |Plazed
in Library. See No. LT-1230/77].

(2y A copy of the Certified Ac-
counts (Hindi and English versions)
of the Coffee Board for the vear
1874-75 and the Audit Report there-
on. [Placed in Library. See No.
LT-1231/77].

{3) A copy of the Coffee (Second
Amendment) Rules, 1977 (Hindi and
English versions) published in Noti-
fication No. G.SR. 1327 in Gazette
of India dated the Bth October, 1877,
under sub.section (3) of section 48
of the Coffee Act, 1042. [Placed in
Library. See No. LT-1232/77].

(4) A copy each of the following
Notificalions (Hindi and English ver.
sions) under sub-section (3) of section
17 of the Export (Quality Control
and Inspection) Act. 1963:—

(i) The Export of Ceramic Pro-
ducts (Inspection) Amendment
Rules, 1977, published in Notifica-
tion No. SO. 2580 in Gazette of
India dated the 13th August, 1977.

(i1) The Export of Footwear (Ins-
pection) Amendment Rules, 1977,
published in Notification S.0, 2583
in Gazette of India dated the 13th
Augusi, 1977.

(i) The Export (Quality Con-
iro] and Inspection) Amendment
Rules, 1877, published in Notifica.

IV #

tion Ne. B.0. 3803.. in Ganette  of
India dated the 20th August 1077,

(iv) The Export of Crushed
Bones, Hooves and Horns (Inspec-
tion) Rules, 1977, published in No-
tification No. 80. 2010 in Gazette
of India dated the 17th Septem-
ber 1977.

[Placed in Library. See No. LT-
1233/77).

(8) A copy each of the following
Notifications (Hindi and English
versions) under sub-section (3) of
section 33 of the Cardamom Act,
1965: —

(1) The Cardamom (Amendment)
Rules, 1977, published in Notifica-
tion No. G.S.R. 1458 in Gazette of
India  dated the 5th November,
1977,

(i1) The Cardamom (Licensing
and Marketing) Rules, 1877, pub-
lished in Notification No. G.8.R.
1459 in Gazette of India dated the
5th November, 1977.

[Placed in Library. Sce No.
LT-1234/77].

ANNUAL RrPORTS ETC, OF INDUSTRIAL
FrwaNce CORPORATION OF INDTA FOR THE
YEAR ENDING 30.0.77, GENERAL Insun-
ANCE CORPORATION OF INDIA ETC. FOR
THE YEAR FNDINC 31.12.74, NorIricaTion
UNDER GoLp (CONTROL) ACT, ETC.

THE MINISTER OF BTATE IN THE
MINISTRY OF FINANCE (SHRI ZUL-
FIQUARULLAH): I beg to lay on the
Table:—

(1) A copy of the Annua! Report
(Hindi and English versions) of the
Indusirial Finance Corporation of
India for the year ended the 30th
June, 1877, along with the siatement
showing the Assels and Liabilities
and Profit and Losg Accounts of the
Corporation, under sub-section (3) of
section 35 of the Industrial Finance
Corporation Act, 1948. [Placed in
Library. See No. LT-1235/77].



